CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH CHANDIGARH

18. CP 060/00101/2015 &
MA 060[00512[2034 i

E:
0.A. No. 060[0083'5[2014

Lachhman Singh & Others Vs. R.K. Mathur & Others
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07.05.2015

Present:  Mr. R.K. Si_harma, counsel for the petitioners

1. Heard.

2. Issue notice to tﬁhe Respondents No. 2 to 5, at this stage.

3. List on 03.07.2015.
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